199 Written Answers

nity for the umport of nylon yarn
and thread or polyester fibre,

(b) 1if so, whether the said firm was
deregistered as approved importer in
1967,

(c) whether between 1967 angq 1870
the fiim made repeated repiesenta-
tions to the Ministry but those were
rejected, and

(d) 1f the answers to (b) and (c¢)
be 1n the affumative (1) the particu-
lars and anticidents of the fim (1)
total value of the licences for import
of nylon yain gianted, whether the
import licenses were utilised and if
so how, (m) on what grounds the
fiims repiesentations between 1967
and 1970 were iejected, and (1v) on
what grounds 1t was granteq licenses
for the impoit of nylon yain etc n
1971°

IHE DEPUIY MINISTER IN THE

MINISTRY OF COMMERCE (SIIR1
VISHWANAILH PRATAP SINGH
(a) Yts Sir  In 1971 Mis Blagwan

dai. Sant Prakash were granted letter
of authority for impotti of nylon yain
and threat polyester fihre

(b) The furm w1 deregistcrcd «
approvea 1mporter under indo-Ainan
Trade 1n 1967

(¢) Ihe {1ir1a s 1eptesentations m wde
n 1967 414 1968 v c1e 10 jccted

(d) The carlict  1cpresentationn {o
import betelnut, were tejected as the
firm was ashed to  tiansfer  then
Afganmistan cxporis to other ipproved
importers with the permission of the
Reserve Bank The casc was how-
ever 1econsider¢d ou further repre-
sentation in 1970 and 1mport of ny on
yain and thiead polyester fkie was
allowed for Rs 1893969

Thce  mount  actually utilisid s
Rs 1021069 The cyrcumetance which
welghed in taking this decision was
that th~ firm hid «xported gords to
Afghanistan wh ch had not beun paird
for by countrr balancing impnrts A
further scrutiny 1s being made into
the antecedents of the firm

FEBRUARY 21, 1875

Written Answers 200

Tax evasion by Tobacco Dealers

790 SHRI
Will the Mmister of
pleased lo staie

JYOTIRMOY BOSU
FINANCE be

(a) whether his attention hag been
diawn to a news-liem dated 16th
January, 1978 under the caption “Mas-
sive Tax evasion by tobacco dealers”,

(b) 1f 50, the facts thereof and action
taken thereon;

(c) names, addresses and particulars
of the dealers involved, and

(d) the specific
each?

chargeg agamnst

THE MINISTER OF STATF IN THE
MINISTRY OF FINANCE (SHRI
PRANAB KUMAR MUKERJEE) (a)
Yes, Su

(b) to (d) Information 1s being col-
iected and will be 'uid on the lable
of thc House

Value of Rupee

731 SHRI VASANT SATUE  WwWill
the Mhinister ot FINANCE be pleased
to state

(a) whether mtrinsi value of rupee
13 continuously decreasing and has
further gone below 27 6 paise, and

(h) 1f s0 what spewral steps  are
taken to check the erosicn in the
intrinsic value of rupee?

IHE MINISTER Ok FINANCL
(SHRI ¢ SUBRAMANIAM) (a) and
(b) On account of a conuinuous pise
In prwces, the 1tunal purchasing
power of the 1upee 1 term< of 1949
prices had declined to 246 pawe m
Septembcr 1974 As a4 resull of a
fall 1n the gencral ptice level there-
after the internal value of the rupee
rose to 2573 paise In December, 1974

Thus although the internal va ue of
the rupee, reckoned i1n the same
teime, was 271 pawce for the year





